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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
ERNAKULAM BENCH -

O, A, No, 392 of 1994

Wednesday this the 9th day of March,l 994
CORAM | L
Hon'ble Mr.Justiée Chettur Sankaran Nair, Vice Chairman

Hon'ble Mr.P.V.Venkatakrishnan,Administrative»Member

V.J.Paul,
Telecom Office Assistart G.I _
Office of the C,C.M.T.Kerala Circle,

‘Trivandrum. «. oBpplicant

(By Advocate ﬁr.P. Santhalingam)
alongwith GD Panicker)
' Ve. =

l. Union of India represented by
the Secretary, Deptt. of Telecom
8anchar Bhavan, New Delhi.

2. Director General, Telecommunicate
ions, Sanchar Bhavan, N.Delhi

3. Chief General Manager,

Telecommunicat ions, Kerala Circle

Trivandrum,. ' . ee«eRespondents .
(By Ad\}ocate Ms.Mayadevi rep.Mathew J Neédumpara)

ORDER

' CHETTUR SANKARAN NAIR(J) VICE CHa IRMAN.

Applicant seéks a declaration that he is eligible to be
considered for appointment to the post of .Junior Accounts Off-i‘cer.
Learned counsel for applicant referred  to _differen't ord\ers of the
Government. of India, intended to benefit physically handicapped
persons.‘CounseI also invited our attention to the fi‘ndi'ngs of the
Committee which identified jobs, which could be given to
'handi‘capped persons like applicant.. In the light of these, counsel
submits that there is" entirely no justification for not granting
an appointment as prayed for. The contentions cannot be rejected

out of hand. Hdwever, ~applicant has made Annexure.A4 representation

-and it is pending consideration before the second respondent. We

dir'ect' second respondent to examine the claims of épplicant with
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reference  to _the' orders cited by learned counsel for applicant
and findings of the Committee referred © €arliehng pass a reasoned
order on Annexure.A4 positively within  three months from today. -

Second respondent will do well to adhere to the time" schedule

and the Standinkg Counsel will impress the need to do so.

2. Application‘ is disposed of with the aforesaid directions.No.

- costs.

Dated the 9th March, 1994.

/P R
P.V.VENKATAKRISHNAN CHETTUR SANKARAN NAIR(J)

ADMINISTRATIVE MEMBER VICE' CHAIRMAN
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